CENTRAL ADMINISTRATIVE TRIBUNAL
CALCUTTA BENCH

Np. M.A.480 of 1998
. (0.A.1123 of 1986)
M

Deate of Order : 20.11.1998

Present : Hon'bBle Mr.Justice S.N.Mllicks vVice-Chairman,

Hon'bkle NI‘.B.P.Singh} Rdministrative Memsar,
SUBRATA KUMAR BANERJEE

Vs,

UNION OF INDIA & ORS.
(S.E.RAILUAY)

For the applicant ¢ Mr.B8.Mkhsrjees ceunsasl,
For the respondents; Mr.S.Choushurys counsel.

" ( ORDER

SeN.Malliigks V.Co

l'lr.B Mukharjees counsely has filed @ fresh powsr on behalf
of tha applmant ang in this MR it is prayed that he will cendtmt
the case en behalf of the applicant.

2. 1t may be recalled that by our order Sated 4.5.1988, the
matter went cut of list @s nene appeared for the applicant. It
ig summittesd by I, Mukhoerjee that both the advecats on rée‘or’d-'

at the relevant time» have since retired frem this casn.‘.

3. Anyuay’ the pOuwer Filad by M[‘.m_[khgrjee is aGCBptE‘. The

0.A, be listed for admission hearing en 22.12.1898.
4, The M,A, stands disposed of,
(B.P.Singh) (S.N¥Ma1lick)
Reministrative Mamser : - Vice-Chairman
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